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PUBLIC NOTICE

5. E. RAILWAY - TENDER

NOTICE sheretl e na e e ansened Athareed Prsan s o onger slsted s irorsd | FEGorln bl of The Prasident o

( 0361 20RIaT 40 GORRA) AL (A Govemment of Ocisha Undertaking)

Regd. Office: OPTCL Tech Toy anpath, Saheed Nagar, Bhubaneswar-751007
EXPRESSION OF INTEREST (EOI)
NO- OPTCL-14011/14/2026-10324 Date: 19.06.2026
OPTCL invites Expressions of Interest from reputed
Consulting Firms, Academic Institutions, and
Professional Organizations for a comprehensive study
relating to: Organizational Restructuring, Cadre
Restructuring, Job Analysis, Revisiting of
Existing HR Policies of OPTCL.
How to Apply: Interested agencies/institutions/
professional organizations may submit their proposals in
sealed cover superscrlbmg “EOI for Engagement of
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hicitint HSDLGBOL LG e et Compience. Clfsr Delails; M. Hiren Thakfar
(ol 122 -6255 5484 o Emai s compilance kgt oom

Nog work; Tender Value
& Earnest Money respectively © (1);
E-KGP-South-20-2026; Provision for
axtension, raising, resurfating of Platiorm |
& olher amenilies at Ranital, Nigii Road,
Knantapers & Bahanagabazar station
under the jurisdiction of ADEN/Balasore
(2nd Call); ¥ 20.90,87,452.55;
2 4182,000.00; (2); E-KGP-South-19-

it ot

B2 st

to RDSO spacification (IRS-GE-1)
at Bangriposi vailast depot under,
the jurisdiction of ADEN/Balasore
7 4.90.72.740.88: 3 0.81.500.00,
(3): E-KGP-South-21-2028;
Transportation of P. Way materials &
fitings o cifferent P, Wy unils under S,
% 134,57.874.48;

ity Cod, 2036 and the
mMsmnmmmumsmsunumammwmmmm.ngdmmmmmwm
PRMKTE LIITED i Leutatn] i atsarce wi Ropuaton 52 5 f e nshney
Bankrupicy Board o Inds {Liitiaion Procas) Reguiatians, 2016, The sala wil b conducted by fhe

check s lurier Regultion

IMPORTANT for O ior |Restructurmg,
Cadre Restructuring, Job ysis and

of Existing HR Policies of OPTCL” to Chief General

pnnupalamce<-lanyl0'wvwatedehlm Millennium Business Park, Mahape, Thane,|
0710,

& PARncuuks DEl'AlLs
No
1 of corporate deblor Universal Whilstcare i teken prior o acoeptance of |
2 250022008
1 its contents, The Indian Express (P)

3 | Authoriy under which corporate debior is | ROC-Mumoai s, T b s

i ted fregistered

oo ety RoT teh ot oo any s o dage
4" [ Corporate dentity No. / Limited Liabity| U74300MH2008PLC179396 bt ror o s o g
5 |Address of the regslered ofice and | Exchange House, BuiingNo.8(105), Sectorl, companies associatons or individuals

Manager (HRD) OPTCL Tech Tower, Janpath, Saheed
Nagar, Bhubaneswar - 751007

Detailed EOI containing Scope of Work, eligibility
criteria, submission requirements and evaluation

adversng n s newspapers ot methodology is available in OPTCL Websit

Publiations. We_therefors recommend

e - 9,200.00; {4); E-KGP-EAST-36-
Bk | Asset Particulrs PreplRe) | AmomtRs) | Vooafe] | |2026; Construction of Mew Electrical
: Swiich Room st Deuli. Kolaghat -
ML o hor ol Bhogpur, and Widening of LC gate and
| 'su;m( i $450.00000 50000000 | | Height gauge st Pansiura for Doubis
Wachinery | Inda. 38411 boom LG Ma. 47 under the furisdiction of
Siedddess P RN L b
Only Plant& (8, G | D. C. Pan OB 2D0IZ08; 7.2 ;500,00 18);
8 | “Mochinery | Ankieshuear, Gujarat | 2500000000 | 2500,000.00 {5,00,000.00 | | E-KGP-EAST-35-2026; Sugply and
Intia- 364116 12yIng 50 mm gauge hard stone maching
e crushed Ballsst on cess of 10 Statn
. s, ot o e o 0 S

¢ (b gy 56450,000,00 §,00,080.00
Bullding | Andleshwar, Gujeral.| Fuleswar, Bagnan. Deultl, Meched
India- 384116 Bhogpur, Panskura, Haur) in between

correspondence it he liouidator Centre, Jamnalel Bajaj Marg, Nerimn Point,

Kharagnu: - Howrah section (12500 Cum)
undar the jurisdiction of Sr. DEN/
Esst/Kharaggur: % 3.14.20,987.31;

Subrission of Requisite Farms, Aficavis|
Declaraton etc. on Baanknel Porial
Site wisiti I tion Cat

Nevi Mumbai, Meharashira, Ind i
& | Dato of cosure of Insolvency Resolufon | 08/06:2026 that readers make necessary inquires www.optcl.co.in.
Process before sending any maries o elering Last Date for Submission of EOI: 18.07.2026.
7 |Liquidation Gale of|10-06-2026 into any agreements with advertisers or sd/-
corporate deblor NCL, Mol Copy of order uploaded & othenvise acting o an adversement in HIPR-28/2026-27
received by the Liquidatoron 18-06-2026. any mannsrwhtsoeir,
8 |Name and regisaion number of the| Jay impalg
insolvency professionalacing s iquidator| Registration No: IBBIIPA-003/IPA-ICAI
0047212025-2026/14575
9| Address ang e-mail of the liquidtor, as| Address: Plot No. 216, Prabhurang, Shipa m}mlm’? dLﬁLOMa‘lﬂlglaluome Fll'lgl;lﬁ‘?mlslﬂglted PUBLIC NOTICE FOR
registered with the Board Society, Behind UCO Bank, Narendra Nagar| ™ Danot. P,ah,‘,;;w Mhombat 400 025, 8 + 8201680008 E-AUCTION CUM SALE
Extension, Nagpur, Maharashtra-440015,
Email D: E-Auction Sale Nofice of 15 Days for Sale of Immovable Assei(s) under the Securitisation and Reconstruction of
1@gmai.com Financial Assets and Enforcement of Security Interest Act, 2002 read with provision to rule 8 and 9 of the Security|
10|Address and e-mail o be used for|Address: Sute No. 5, 8th Floor, 207, Embassy| | Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and to the borrowers/guarantors/mortgagors in particular, that the under

7 6.28,600.00: (6); E-KGP-EAST-37-

Lt Dot o Submlsn o END 2026; Execution of P-Way werks in
Al betwasn Howrah- Knaragpur section-1)
[Biack A - Land & Builing Along with Piant| TFR for 23 km. 2) mkzrus Tk, 3)!
i Wil . Date: 06-17:2026 Time: 0150 PA 0 0230 PMIST | |SE) & Glued Joints renawal 4)
[Biock B - Only Plan & Machi O Time: PMIST| ITTR (CS+CMSC) 63 sats 5)
ieck C - Ol Land & Bulding Date, 06-07-2026 Time: 04:30 PM 10 0530 PMIIST | [ TRR (P}-23.784 Tkm under the
E-Austion Service Provider. BAANKH jurisdiction of Sr. DEN/EastKharagaur

Through Regd. AD/Speed Post, Affiation, Dasti
DEBTS RECOVERY TRIBUNAL NO. 2 AT MUMBAI
inistry of Finance, Govemment of India
‘et Flos, MTNE Bhavain, Srand Road, Colaba Market, Colab, Mumbsi <00 005
DEMAND NOTICE
NOTICE UNDER SECTIONS 25-28 OF THE RECOVERY OF DEBTS & BANKRUPTCY
ACT, 1993 AND RULE 2 OF SECOND SCHEDULE TO THE INCOME TAX ACT, 1961.

Exchibit: 04
RP.No. 38/2026 Next Date: 06107/2026
In the matter of 0.A. No. $20/2016
BANK OF BARGDA - Cetificate Holder
Vis
MR DHOL BISHNOI & i b
‘ 6D-1MRDHOL (Born

Residing at 26030, Jaya Bulding 41 Floor, Room o o zna Sutar Gall, Nt
DesaiRoed, Mumoa-400 004,

2 CD-2MRS KELIDHOLARAMBISHNOI,
Residing at 28130, Jaya Buskding, 4in Fioor, Room  No.53, 2nd Sutar Gall, Nanuohai
DesailRoad, Mumoai 00004,

i s o nabfy that a surm of Rs. 13,26,188.34" (Rupses Thireen Lakhs Tventy-Si

Thousand One Hundred Eighty-Eight and paisa Thity-Four Only) has beea becare dus)

irom you as per Recovery Cenicate drawn up in OA, No, 92012016 by the Hoabie

Presiding Officer, Debis Recowery Trbunai- Il Murbal. The applicant s entited o recover

the sum of R, 13,25.138.34)- (Rupses Thirteen Lakhs Twenty-Six Thousand Dne

Thiry-Four Only

e annum wa. rom the dats of pressniaion of the Origial Applicaion, At s,

2301201541 eoovery fromthe C.D. No.1 to 2 ointyand severaly

You are hereby directed 1 pay the above sum witin 15 days of he recaipt of the nolie,

failing wich the recovery shall be made in accorcance with Recovery of Debis &

[BankruptcyAct, 19938 Rules made thereunder.

b for the e this notice of|
the certificatelexecution procsedings.
(b} Al costs. charges and expenses incurred in respect of the senvice of this notice|

to appear 2.30 pm for|
further procesding

Given under my handand theiseal of the Tribunal, on this data 16/06/2026

sdt
CHETAN J. BHIMGADE
Recovery Officer Debt
Rocovery Triburial, Mumbai

FORM A
PUBLIC ANNOUNCEMENT
{Under Regulaian 6 of the Insotvency and Bankrptey Bosd of ngéa
{Insolvency Resolufion Process for Corporate Persons) Regulations, znm)

FOR THE ATTENTION OF THE CREDITO!
FABZEN TECHNOLOGIES PRIVATE LIMITED

Mumbai, Maharashtra- 400021 memlmed property mor\gaged o Moilal Oswal Home Finance Limited (Earier Known as Asylre Home Finance Corporation| | Terms and Corulionafthe E-Auction .,..,w.. (2nd call); T 6,92,36.782.83;
E limited \“As s whats', and“Whatever there ", by way of v i ; 713.84,700.00:

i 2062026, iquication| | and further interost, charges and costs etc. as detailed below in terms of the provisions of SARFAESI Act read with Rules| £0.00 (1o S1. No. 1 125), Dato of opaning |
88 Rules, 2002) vas per the details given below : + 05,07 2028 {for S. No. 1); 09.07.2026,

T e Da D 072026 11:00 Pm to 02:00 P d ons o a 088 | | or i, No, 2.& 3); 17.07.2036 (for I No.

) Commod oy o Borrwu(s)lsuaranMs)/ Demand Notice Description of the Resarve Price, EMD | S i 43 23.07.2026 (for St No. § & B},

ey Loan Account Date and Amount Immovable proj Last date of EMD The aseatand ‘period ol ths. eork = 12
iy, LAN: LXVIR00317 180066978 11-11-2025 For Rs: | Flat No. 304, Admeasuring 58.70| Reserve Price: Rs.1500000/- The inspectian ited 1o | | Manths (far Si. No. 1, 3. & 8], & Months

. Branch: 18469801 (Rupses |SaMrs, Surey Noz, 'Hissa|  (Rupeos Fiteen Lakh Only) intsrastedbicdors ot o from 20-06-2026 to 03-47-2028. (for S1. No. 2) & 9 Morihs (far St No. 4),

i, Borrower: Sharath Narayan | Eighteon Laki Forty No. Suiding Known As Shice | END . 150000 (Ruposs One | | . s e it sk e oot Lt o patorton, 3 i G 03 | g ae Dt For S, . 1

Shotty Six Thousand Nine | Ganesh  Apartment,  Vilage. | - Lakh o | | BJcding Stan Date: For . N, 1 from

otbeentined, Co-Borrowor. PriyaSeena | Hundred & Eighty |Umelman, Dlsi- Palghar‘ Vasai, Lasl date of EMD and conitons of ather necsaary | | 22/06/2026 and up to 15:00 fire. on
e hetty Deposit:12-07-2026 s, DﬂI\oBAANI‘WE!WﬁI WMUIMMM{NW&M\HMNJN 2026, 0672026, Bidding Start Date: For S

provisions of the Code and applicable regulations. 4. The formats for the No. 2, 3 from 251062026 and up to 15:00
1. The Auction is conducted as per the further Tevms and Conditions 07 Ihe Bid document and as per the procedure set 3 -

it yiring out therein, Bidders may vist to the Web Portal: https:/wwiw.credauction.com of our e-Auction Service Provider, Mis, B JWTWWMW I T oo omm TR s Sl e e i an 'F'f‘- & :"5’”:’?25@'::2"026 e e
nt Prabhakar Pimpalgaonkor. | | CREDRESOLUTION INDIA PVT LTD for bidding niamation . support, the details of the secured asset put up for e-AUction | |5 The £V et by feamslioe fsush f T T or SI. No. 4 from 0300712026 and up fo)

Dato: 20062026 Liqui rsal Commoty Exchange Ltd, | | and the Bid Form, which will be submited online, The interested buyers may go through the auction terms & conditions s omive o e poet Eviest Moy Dopesll EM s baenk o, Tha mandel | | 15:00 hes. on 1710712028 ing
Piace: Wumbai o o BBPAOVIPRACAORTIAESOIESTS | | g process on o same pota and iy conta 1o Rakoeh Wanohar Kandrs 9907537208 & Sochin Ransing Rajput ipeimaricel Sy i 2026 Start Date: For §1. No. 5, B from
3%72“3135 details available in the above mentioned Web Portal and may contact their Centralised Help Des 6. The Lidders ate "usu 10 vesit htips-/fbaanknet com/ for detaled terms and condions for | | 08/07/2026 and up to 1500 hrs. on

-FORM NO. 14 9137100020, E-mail ID: balram@credsolv.com. ) B o 23/07/2028. Interested tenderers may

[See Regulation 33{2)] Place : Maharashtra Date : 20.06.2026 (s‘sl;ie, horlsed Offcar Motiel Limited visit wetsile www.ireps.gav.in for full

e tvuass | | detafs/descrintionsispecifications af the

bicts onling, A o,

Bank of Baroda, Vasaigaon Branch
5 305 AT Ground Ficos, Thomas Bapista Junicr ceuegs Compound. Papdi, Vasa\ West, Paighar - 401 201
Bank of Baroda £l Websi

NOTICE TO HURHDWEI\

(UNDER SUB-SECTION (2) OF SECTION 13 OF THE SARFAESI ACT, 2002)
By Hand delivery By Speed post with AD/ By Courier

Date: 11.06.2026

To,
M'S. Om SaiBeer Shop Prop. Sampat Bhalchandra Choudhary
ShopNo.11, Ground Floor, Bhawani Park Siluzled Al Survey No. 11411 of ilage | B-11, Bhavani Park CHS Lid, Vasal Link Road,

Achale, Near Mother Mary School Vasal Link Road Dist. Palghar-401209 Palghar 401209

SUB: Nofice under Secfion 1
3002, hereinafiercalled "Act"
iBeer Shop

Sir'Madam,
Re: Crodit facilities with our Vasai Papdi Branch,

10. We refer 1o our Sanction Leter No. BMDPIPROICITKCI{142013 Dated 23,08 2013, corweying sanclion of uanious crat
Pursisant the credil facilies after

1P Jaykishan Rahi | 458 manual tenders for thase works wil
Ukuitator,| | be accepted. MB.: Prospactive: bidders

BAID INDUSTRIES PRIVATE LIMITED — In Liguidafion. | | may reguiarly visit www. reps.gav.in o

Reg. No: [BBIPA-0011P-P-027 102022-2023/14166 tenders. (PR-354)

Add: 3040, 31 Fioor, Trede House, Nea
Ring Road, Surat, Gujarat 395002 Em:

Baid cimi@gmal com|

Bank of Baroda, Vasaigaon Branch
(Groun Flor,Tromas Bapisa i Collegs Campond, Pl Vasaw West, Palghar - 401 201
Emal: vasaig@bankofbaroda com Website | waw bankofbaroda

NOTICE TO BORROWER

it 30t aghar
Bank of Baroda

(UNDER SUB-SECTION (2) OF SECTION 13 OF THE SARFAESI ACT, 2002)
By Hand delivery/ By Speed post with AD/ By Cour

Date: 11.06.2026

To,
M. Simran Chinese Cornor
Shopno. B-10, HSL,

Prop. Mr. Sampat Bhalchandra Choudhary
B-11, Bhavani Park CHS Ltd, Vasai Link Road,
Palghar-401209

providing securiy for the same, as hereinafler stated. The present outstanding in various laan/credit faclity s and the
securly interests created for such kabilly are s under:

EEF] i y
2002, hereinafter caled"Act’

Nature and type | Limit (Rs. [Rates of | O/s as on 10.05.2026 (inc. of v og
offacility | InLakhs) |Interest | interest up to - 10.05.2026) description of secuilés: Sir'Madam,
plus Fulure interest we.f. Re: Credit facilties with our Vasai Papdl Branch,
10.05.2026, costs, charges 10.We refer to aur Sanction Letler No. MDP/SBMIEK/168/2015-19 Date 14, 12Zﬂmmnwymgssncbwﬂlvannusm\Iauimes
andexpenses he-terms of sanction (p. 1. Pursuant o the above sancton ster
[SO0 Loan-__ [15.00,00000] 10% | 14,99.000.241- 1 First charge by nay of Of Entre el e
l48010400000064 Movable Assels Of The Enllty, Consisting OF =
Stock, Book Debis, Receivable And Oiher Nature and type| Limi (Rs. [Rates of | Ois as on 10.05.2026 (inc.| Security agreement with brief
MovableAssets Both Present Future, of facility | InLakhs} |interest 10.05.2026) description of securities:
2. Equitable Mortgage Of Flat, Self Occupled plus Future interest
Residential Property Bearing Survey No. 114 (O 10.05.2026, costs, charges
No.23), Hissa No-11, Flal No.105, 1st Floor, and expenses:
mmmg Name Bhawam Co Dparailve Hms«k_,‘ 0D Loan ] 985% | 0,98,05851/- 1. Equitable Morigage of Commercial Shop Property
Soiety, Vilage Achole Nalasopars East, Standing In The Name Of Mr. Sampat Bhalchandra
Taluka, Dist- Ps\gharﬂoazna Admessunng 7 Chaudnary At Slmp No.11, Ground Floor
SaFtOwned By Mr. Bhalchandrs Nago Chodhary Admeasuring 15,78 Sqr Mt ark Siusted
= AtSrveyNo. IWMOMHagnAdme NearMather
o REA I Mary School Vasai Link Road Dist Palghar
1t In e et of debt dated 08,04.2025 you have your abilty o the Bank to e tune of Rs. TOTAL: Rs.9,09,958.51
&?ﬁm’;ﬂe&;ﬁ“mﬁﬁt of dabt daled 16,02.2024 you have acknowledged your Eabilty to the Bank 1o the tune of

12 ter ended June and
2005, You hio 31 bl ey of Petalinentof o loanyderend oo whch heve faken e o peyment on
10,05.2026 and tereatter.
3

you. your loan acsount 05,2026
mpammaummm.m:amgnmmmvm .

" your nabiity i
0 para 1 abon e-secion (2; of
saction 13 c#ma Sncumrsahnn and Rsmnstrutmlxl of Financial Assats and Emnmﬂmsnl u!’Ssuunty \n!srsxmcl 2002, and call
uponyauto uratiiles o 900,241 (Rupess Fourteen Lakns Ninety

4,99,
NInnThnusandHhu Hundred and Twenty Four Paisa Oniy) As On Dated 10.05.2026, asstaled in para 1 abova, w\mmﬁﬂdays

2. In the letter of acknawiedgement
Rs.9,89,687/- \ahns a5 on 16,02.2024. The oulstanding's a6 stated above, Inclide further deawings and interast uplo 16.02.2024
xnuomerm;;esnemledmmamnum

3As th
2035 Yo e S st paymenl L of e St o v e e 3 payment on
10,05 2026 and thaveatr,
4 yyou s been 05,2026
inspda of
 Bpaine vecte an roudng resneron.
d ciassifoat assel, we hereby ove vwneuoeunaerwweenwmi

;ucbwmn(mssa:unmtmm ok muanmalAsssrsand Enforcament of Securty inlerest

PARTICULARS uoonma o ey b flland e yur i o e Bk agegaing B 98095851 Rupecs Nine Lakhs mnuu Pilne
+ [Name of Cororate Dester Fabren Technologies Private Limited Jatsocton 05,2026, 35 siatod I para 1 above.
2066 S ST 15.Please nole tha. days hlm e daeo s nole e frber glvsynu nolice: |ha|9'aumg paymsmwne ‘above amount wih nferest om e o
y Seblor s | Fog oo Flm 6 WL o o 13 13 0 £ e o i cihe
rbrsicraled - el sl ey mpollaeineg), iout s rrfaim';;:r;m il sl Elom gy gLl i you are barred from kzam(emngxnyn”he
ey o 7T T ing aur prior in secton £313) cfthe
4 gzmmm;:;zg:;;;w LB TE B iy oo bl st S0 e, seced aisatsionediol pas T above by whycf ] e
. i our prior ol
5| Address of e egstered afice. TSR, 4 Ficor, Cily Vista, Tower A, Feuniain AT ki J - alany Smabekiethe sand.!u“g anammpumshama undnrm:mzaum\snn =
o oo bl | R R 4071 Mot < B Vietutrer d it

dalo of publicafion of natce for public: aucnmrmmg uainstendsr fpvate st Peasa ot tht afr publcaon of e
beaval

simkcs G sl e consinued as waiver of any other ights or remedies

insolvency rofessioral acing as mterim | IBBUIRA-0 1/IP-POZ508 2021202213797

resolution professional

9 AGdress and e-ml of 1 nferm rescabon| 205-A, 20d Floar, PIot N 405, Firen Lght

sl 3 fogseed i i Board | osiralEsae, G KV Neat
ma,

Parafisa i iy,
Uabaridi SO Rog Ead D it

70 Agdress and &=l 1a be Used or
carrespondenca with the intenm resclution
profossional

205 A, 2 Floar, Piot N 408, Firen Ll

Indusirl Estate, Bhagoj Keer Marg, Near

Paratise Cinara, Mshim, Mumbal Ci

Vafarashire. 4000116, Pracess Emal I0:
fab o

1| Lasl dala for submission of daims. 2n July, 2028 {14 days fiom he CIRP
Commencemant dais L@ 18th June, 2096}

12| Classes of crediors, Fany, weraeuse(u) NA

& [ sluancy sommencamnt dal i respeci | 18 June 2026
ofcorpe e debior 18 this demand
7Sl dls of dosa oy | 158 Decor 28 (160 i
reskton proces; Dalaia
g
& Name and regivalon namoer ofihe. | Manisn Lal) Dawta.

Chief Manager and Authorised Officer

Bank of Baroda.
NOTICE TO GUARANTOR
(UNDER SUB-SECTION (2) OF SECTION 13 OF THE SARFAI
By Hand delivery/ By Speed post with ADI By Courier Date; 11,06,2026
To,

Mrs. Arti Sampat Choudhary
House No.03, Chaudhary Niwas Near Vithal Mandir Achole
1401208

Mr. Bhalchandra Nago Chodhary
House No.03, Chaudhary Niwas Near Vitthal Mandir Achole

: Noti undl(Secﬁonl&(ZIM‘
Interest Act, 2002, hereinafter called "Act”
SirMadam,,

1.8

have by a dated 23.08.2013 quaranteed payment on aeManu of all mney

dahe of publication of notice for wmm mmnmmng auetalions/lender el eaty nme note thal aftr publcation of the
9. Ple

we mayhave,
Yours faithfully,
(Name of Designation)
Chi

‘Manager & Authorized Officer
Bank of Baroda

NOTICE TO GUARANTOR

(UNDER SUB-SECTION (2) OF SECTION 13 OF THE SARFAESI ACT, 2002)
By Hand delivery/ By Speed post with AD/ By Courier Date: 11.06.2026
To,
Mr. Sampat Bhalchandra Choudhary
B-11,Bhavani Park CHS Ltd Vasal Link Road, Nalasopara East, Palghar-401208
SUB: Notice under Section 13(2 i t Financial urity

InmsIAd.i'WZ hmhallerr‘a lled " Act™

SirfMadar
ir guarantee for credit facilities granted to M/S.Simran Chinese Cornor
1.1, As you ars aware, yuu nave by a guarantee dated 14,12.2013 guaranteed payment an demand of all money and discharge al

guaras lschatge sl
Cra-actia ) ol e abibabonsandlabls hen o atry i Hrrealar owing o incuted 04 iy Mrs. A Sampat Choudhary! o Bhaichandra obigations and Sabilties then or at any me thersafier owing o ncumed 1o us by Mrs. Ari Sampat ChoudharyM. Sampat
ﬁ’“""ﬁ"*d"""'""“’""fm“““" reaple e i e, 1, 99,858,511 outlin the said
Hraeciests documént, uaraniee document.
7 Name-wnw»amysrwmwm Tk his labiltes and: i PR iy
identiied 1o act as Auth " classified as non performing asset. A copy of the notice dated 207?!!25 Under section 134{2) 7«5 Securitisation and nlasslind as non - perfarming assel. A copy of the nolice daled 22.07. 2925 um: section 13(2) of e Sewmnsaum and
Represeniali duemm inacass Reconstruction of Financial Assets and Enforcement of Security interest Act, mnzmmyusmnannnnwemanmnm.smcam ntby
(Thiea names for sach ciass) borower has comitied defauts, n tems of the you have becom liable 1o pay to us the outsianding amount of borrower has committed defauls, in ferms of (heagoaranbee you have oo e D2y 10 us-the oustanding At
4] {a) Relevant Forms and. ) Web fink Inan'credi facilities =ursAgatD\: E;a'ﬁfi’zﬁn%z Rupees Fourteen Lakhs Minety Nine Thousand Nine Hundred and Ioanicredit facililies aggregating Rssmsa 51 {Rupees Nine Lakhs Ninety Nine Thousand Nine Hundred Fifty Eight and
) oo Fif " Datod 10,05 ¥
ekl b {6) Correspondence Emal it ou o pay i said amaunt witin &0 days ram the cate o s nctice Piaasa ol et ornst u conln 0 ace e rees it i o PRl s
crpfabzen@omal com Lot pars | of e rotics caloa 11 06 2026 satvedon ha et copy onciestt) Speciiedin
3. Wa further wish to inform you that in regard {0 tha secwfy Lmnﬂud h:v you to securs your guarantes nbﬁgamﬂns fm lhn dug 3 w. Mmev \msn 10 inform you that m regam o the ucunr'f pmwdid by You to Secure your guarantse obiigations for the due
repaymant of , this noice of 80 (2) 'the foans and advances by echon (2)
ofacorps gracess of tha Fabzen Imite on 180 section ; nlsammﬂ‘ i | 2002 We further
June, 2025, giveyou payment. we shal
‘The creclors of Fatizen Tachnalogis Private Limiled. are heseby calad upon 1o submi their anyofth 13 iy U ofsacton 13 of thesaid Act,
caims with proof on ar before (2nd July. 20126 to the interim resolution professional at the 4. We nvite your 13) of section ‘ m C 4 (13) of section 13 of the sasd.
‘addrass mentioned against enlry No. 10. ecured T )y 1 without forredio I a iy Y of business), withaut
‘The financial credilors shall subemt theic claims with procl A0 other s may add the 13(13) ofthe said consent 13(13)0fthe said
i 5 cli If s Watrbe iteyour 130l the sald i i
Sd- he amount of dues fagethr with al cosls, chargus nd axgenses nurod by e Bakis fendered by ‘gw atany tine before the vith el casts, the Bank You, at any
Manish Lali Dawdla ol ofpublcaton ofnotcs for bl aucion'ieing qusationslender ol el Please o el e pbicaton of e e o pablcation of ot for FbAC auctonling Quoiongitendes forvate (ealy, Please: note et aher publicatin of he

i
Fabzen Technologies Private Limited

nofice as above, y
P bat i

AFA No.; AR1/1378

Placa; Mumbal
Daie: 20,06 2026

g X s
k wernayhave,
Reg. Address with IBBI: 205-A, 2nd Floo:, Pmmum Hiren Lighi ame of Designation) {ﬂﬂﬂiﬂmll g
Incusirial Estate, Bhagoll Kear Marg, Near Paracise Cinsma, Mahir, DSt Do i
Mumbai Oty Maharashir, 400015 ferdir Ll Sl Manager R Auerized Ofcar
Reg. Email ID with (BBI: ip dawamanish@gmat com Jated: nos Dated: 11.06.2026
nclosure: Copy of notiod 10 bommowsar Enclosure: Copy of nofica to borrower
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DOCUMENTS

| HAVE CHANGED MY | HAVE CHANGED MY | HAVE CHANGED MY | HAVE  CHANGED | HAVE CHANGED MY | HAVE CHANGED MY | HAVE CHANGED MY | HAVE CHANGED MY
NAME FROM MANOHAR NAME FROM  KIRAN NAME  FROM  ADITH My NAME FROM 'R NAME FROM  ASHISH NAME FROM DESHMUKH NAME FROM  ZAINAB NAME FROM RAJNESH
GHANSHAMDAS ASIF PATEL TO KIRAN KURAPPATHU TO ADITH TAMILARASI  TO ABHAYKUMAR  NANOTI RAANA NADEEM KHAN KHATOON MAULVI SIRAJ SANJEEV BHUYAN TO
CHANDWANI DILIP DUNGHAV AS PER RAJAN  KURUPPATHKAD THAMIZHARASI AS PER TO ASHISH  ABHAY TO DESHMUKH RANA AHMED TO  ZAINAB RAJNEESH  SANJEEV
TO MANOHAR DOCUMENTS AS PER DOCUMENTS DOCUMENTS NANOTI AS  PER SARFARAZ KHAN — AS KHATOON ~ MOHAMMED BHUYAN AS  PER
AN DN NP ER | HAVE CHANGED MY | HAVE CHANGED MY IHAVE CHANGE MY NAME DOCUMENTS PER DOCUMENTS Dot Te! AS PER DOCUMENTS
DOCUMENTS NAME FROM  BIRAWAT NAME ~ FROM _ RAJAN FROM JAMIL AHMMED / | AM CHANGING MY I AM  CHANGING | HAVE CHANGED MY
ANIKET  PARASKUMAR KURAPPATHU TO RAJAN JAMIL AHMED TO JAMIL NAME FROM LEONARD MY  NAME  FROM | HAVE CHANGED MY NAME FROM KAVITA TO
| HAVE CHANGED MY TO  ANIKET PARASMAL VASU  KURUPPATHKAD RASULBHAI  CHOUHAN SOARIS TO LEONARD PRAKASH _ BALKRISHNA NAME FROM  MAMTA KAVITA HIMMAT WAGH
NAME FROM  HARESH BIRAWAT AS  PER AS PER DOCUMENTS AS PER DOCUMENTS. CLIFFORD SOARIS FOR PARATE TO PRAKASH SHANKARLAL TO AS PER DOCUMENTS
ANILROHRA TO HARESH DOCUMENTS PASSPORT ISSUANCE. BALKRUSHNAJI PARATE SHEHNAZ RAHIM
1 HAVE CHANGED | HAVE CHANGED MY
R oA AS | HAVE CHANGED MY MY NAME FROM NAME FROM SHAHIDA | HAVE  CHANGED TouaNce SSPORT [ Ll STfeRTa B
NAME FROM  YADAV KRISHNAVENI BEGUM MOHD ISMAIL MY NAME  FROM
| HAVE CHANGED MY MANOJ SHYAMLAL ~TO KURAPPATHU TO TO SHAHIDA BEGUM CHRISTOPHER GEORGE | HAVE CHANGED MY | HAVE CHANGED MY ufreh At
NAME ~ FROM  ARIF MANOJ KUMAR YADAV KRISHNAVENI RAJAN AS SHABBIR AHMED ANSARI MARTIN NUNES  TO NAME _ FROM ARMAN NAME FROM KAMLESH
MAHAMOOD MIRKAR TO AS PER DOCUMENTS PER DOCUMENTS AS PER GAZETTE VIDE CHRISTOPHER GEORGE PARVEZ MEKRANI SINGH TO KAMLESH
ARIF MAHMOOD MIRKAR NO.M-2692202 NUNES  AS  PER TO ARMAAN PARVEZ DURGVIJAY SINGH AS
AS PER DOCUMENTS DOCUMENTS. MEKRANI AS  PER PER DOCUMENTS




